1S

NOTICE

In view of the amendment/insertion o' Rule 16 below Rule 15 ol Part

A (a) of Chapter 1 of the Rules and Orders of Punjab and Haryana Iligh
Court, Volume-V, all the Ld. Advocates and Litigants are hereby informed
that in view of the orders passed by Hon'ble the Chief Justice, names of the
lollowing advocates at serial No. 1 to 3, as Standing Counsels of FCI for the

Punjab region in supersession of existing FCI Standing Counsels, if any, be

ool noted :-

l. Sh.Krishan Kumar Gupta
Office Address
Chamber No73,

Punjab & Haryana High Court. Complex. Chandigarh.
Residential Address

#5783, Duplex Houses,

Modern Housing Complex, Manimajra. Chandigarh-160101.

Phone No.09417205783, E-mail- krishankgupta2009@yahoo.com
Sh. Sumeet Goel

QOffice Address

(g

Outside Court No. 10,

Punjab & Haryana High Court, Complex. Chandigarh
Residential Address

it156, Sector-8. Panchkula. Haryana

Mobile -98880-15040, 0172-2565323

Email-sumeetgoel_adv@yahoo.com

3. Sh.J.S.Puri
Office Address
Chamber No.10

NS Punjab & Haryana High Court, Complex, Chandigarh
“\ﬂ\ﬁ Residential Address

#2111, Sector 38-C, Chandigarh

Mobile 98150-21115, Email- jspurichd/@vahoo.com
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